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+[Tax MINISTER or TRANSPORT
(Surt RaJ Bawapur): (a) 81,817 out
of which 12,993 are members of Sche-
duled Castes

(b) Yes,
(¢) Five ]

CRASH PROGRAMME FOR SELECTED AREAS

21 Surr SITARAM JAIPURIA:
Will the Minister of Foop AND AGRI-
CULTURE be pleased to state:

(a) whether 1t 13 a fact that the
Ceniral Government have chalked
out a ‘crash programme for selected
areas’;

(b) 1f so, the main features of the
programme, and

(¢) how the programme would be
implemented?

Tue DEPUTY MINISTER 1N THE
MINISTRY or FOOD axnp AGRICUL-
TURE (Surr SAH NAwAz KHAN):
(a) to (c) In the context of the cur-
rent price situation and the need to
secure a rapid increase 1n the produc-
tion of subsidiary foods like fruits,
vegetables, milk, meat eggs and fish,
1t was decided to take up Special
Development Programmeg (also re-
ferred to as Crash Programmes) which
are quick maturing and would 1ncrease
supplies at places with marketing
facilities The schemeg under the
programme majinly relate to provi-
sion of godowng for the storage of fer-
tilisers etc 1n the intensive agricul-
tural areas, utilisation of urban wastes
intensificntion of fruit and vegetable
production around 40 cities, promotion
of fruit cultivation for export purposes,

1[ ]1English translation,

[ RAJYA SABHA ]
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intensive cattle development pro~
gramme, slaughter houses, intensive
development of poultry, piggery and
sheep and development of fisheries,
including the provision of harbour
facilities, approach roads. develop-
ment o cold siorages and processing
facilities, arrangement for refrigerated
transport, etc. The schemes would be
mmplemented by the States, as central-
ly sponsored schemes and the entire
cost in the remaimning two years of the
Third Plan would be met by the Cen-
tral Government by way of loans and
grants. Most of the States have sent
their schemes and they are being sanc.
tioned

IMPROPER USE OF ProvibENT FUNDP
ScHEME FUNDs BY EMPLOYERS

22 Surr SANKAR PRATAP SINGH
DEV- Will the Minister of SocIAL
SECURITY be pleased to state:

(a) whether Government have re-
ceived any complaints regarding im-

proper use by the employers of the
funds under the Provident Fund
Scheme; and

(b) if 30, whether Government have
taken any steps to prevent such im-
proper use?

THE MINISTER or LAW anp SO-
CIAL SECURITY (Sarr A. K SEN):
(a) Yes. In several cases.

(b) Yes Action 1s taken for re-
covery of the provident fund money
ag arrears of land revenue under the
Employees’ Provident Funds Act,
1952 Prosecutions are also launched
ang damages upto 25 per cent of
arrears are realised,

CoMmMITTEE ON Drrmi Mnux ScHEME

23 Sar1 P ABRAHAM' Will the
Minister of Foop AND AGRICULTURE be
pleased to state-

(a) whether the Committee appo-
mted to go into the working of the
Delhi Milk Scheme has submitted its
report; and



$5

Writter Answers

(b) if so, the action taken by Gov- l
ernment on the report?

Tuer DEPUTY MINISTER 1N THE
MINISTRY or FOOD ano AGRICUL-
TURE (Suri Suan Nawaz Kuan): (a)
and (b). The Team of experts appoint-
ed to look into the working of the Delhi
Milk Scheme made some interim re-
commendations pending submission !
of its final report. The action taken
en the interim report so far is as |
under: — -

(i) Ag a first step towards the
greater utilisation of co-ope- |
ratives, the Chilling Centre |
at Kithore, District Meerut |
has been leased out to the ‘
Uttar Pradesh Co-operative
Dairy Federation, which wil
be responsible for collection
of milk from the surrounding
area, chilling it and supply-
ing to the Delhi Milk Scheme.

(ii) Arrangements have been
made to ensure raw milk
purchased and pagteurised
milk released for sale con-
form to certain rigid standardsg
in quality.

(iii) The manufacture of flavoured

milk has been discontinued.

(iv) Necessary foreign exchange
has been sanctioned and
speedy arrangements made for
the purchase of gpare parts >
dairy machinery.

(v) An intensive drive for improv-
ing the sanitary conditions of
the plant has been initiated.

(vi) A specialist firm dealing in
insecticides has been engaged
for undertaking operations
for the eradication of flies,
mosquitoes, ete. at regular
intervals.

(vii) Steps have been taken for the
propar maintenance and re-

[ 7 SEP.

pairs of the dairy factory and
ancillary buildings.
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2. The final report has been receiv-
ed on the 5th September and i under
consideration,

f

Fuy i MiLx BortLE

24. Sur1 P ABRAHAM: Will the
Minister of Foob AND AGRICULTURE be
pleased to state:

(a) whether a fly was found in a
milk-~bottle suppled by the Delh: Milk
Scheme on the 3rd August, 1963; and

(b) if so, whether any enquiry has
been held to find out how the fly got
into the bottle?

Tae DEPUTY MINISTER IN THR
MINISTRY orF FOOD ano AGRICUL-
TURE (SHrr Suar Nawaz Kgan): ()
No such incident took place on the 3rd
August, 1963 but 5 complaint about
fly having been found in a milk bottle
on 22nd July, 1964 was received,

(b) The question of holding any
enquiry about any such incident of

3rd August. 1963 does not, therefore,
arise,

RESEARCH WORK ON SUGAR-CANE AND
SUGAR

25. St M. RUTHNASWAMY: Will
the Minister of FOOD AND AGRICULTURE
be pleased to state:

(a) whether Government maintain,
any research laboratories for the dis-
covery of improvements in sugar-cane
production and sugar manufacture;

(b) if so, their number and
tion;

loca-

(¢) whether and to what extent the
results of such researches have con-
tributeg to greater productivity of
sugar-cane plantation and in the
manufacture of sugar; and .

(d) whether all sugar-cane planta-
tiong and sugar factories have made
use of the results of such researches?

Ter DEPUTY MINISTER 1N THE
MINISTRY or FOOD anp AGRICUL-
TURE (Sert D. R. CrAvAN): (a)
Yes, Sir.



